
U.A. No.I2iU 

DER DATED 27th  FEBRUARY 1 2008 

n'be Siui M.R Mohanty, Vice-Clmirnian 
k.nb1C ShrI C.R. Mohapatra, Member(A) 

Heard Mr. K.C. Kanungo, Ld. Counsel appearing for the 

Applicant. Mr. U .l. Mohapatra Ld. Sr. Standing Counsel for the 

Union of India and Mr. A.K. Bose, Ld. Counsel representing the State 

of Orissa and also j'erused the materials placed on record. 

2. No conclusion of the disciplinary proceedings that 

was started (on I 2.(5.2004) against the Applicant and non disposal of 

his representation under A.nnexure-A16 dated 18. 09.2007 and 

Annexure-AI7 dated 04.02.2008 are subject matter of this Original 

Application filed under Section 19 of the Administrative Tribunals 

. 	• 	osed of with a direction to the Respondents to 

consider the afcresaid representations of the Applicant as 

;ossihie and to complete the enquiry (in the 

ding that was sted, on 12.)5.04, against the 

theriiftth 'within 03 months. 

Li 



,S. Send copies of this order to the Applicant and the 

Respondents (with copies of this OA) and free copies be given to Mr. 

peanig for the Applicant, Mr. U.B. 

unsei for the Union of India and Mr. 
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